3228 Tagore House in
East Pakistan (H.A.H. Dis.)
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I welcome this occasion. I do not
think that Gurudev needs tribute or
homage from us, because that homage
exists in the hearts of the people and
it is something which is not just for
a few generations but will remain with
us for all time to come, Tagore is now
a part of our culture, g part of our
rich heritage, and not only of our own
heritage but if I may say so of the
heritage of the world. He is one of
those Indians who established links
with the rest of the world. He stood
for the widening of vision and. if I
may use rather an unpoetic word, the
cross-fertilisation of human cultures
and ideas, aind along with that, he was
deeply consvious of the condition of
the Indian people. He always identified
himself as lie has done in his beauti-
ful poem, ‘with what he calls the
‘lowliest anil the lost’. He talked of
high ideals and beauty but he was
ever consciois of the need to work for
the poorest and those who had been
oppressed in our country and in others.
So, certainlyr it will be the Govern-
ment’s earni'st endeavour to do what-
ever it can to preserve the relics of
this great man.
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MR. DEPUTY-SPEAKER: Shri
Abdul Ghani Dar had approached the
Speaker in connection with a certain
remark he made this morning in the
House and the Speaker has permitted
him to make a statement -clarifying
what he had saiq then,
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SHRI KINWAR LAL GUPTA
(Delhi Sadar): Sir, on a point of

order,

MR. DEPUUTY-SPEAKER: Let the
hon. Member be allowed to finish. I

am watchinjf him very carefully.
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MR. DEPUTY-SPEAKER: Pleass

resume your seat,
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SHRI KANWAR LAL GUPTA
(Delhi Sadar): Sir, on a point of
order.

MR. DEPUTY-SPEAKER: Let (he °

hon, Member be allowed to finish, I
am watching him very carefully.
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MR. DEPUTY-SPEAKER: Please

resume your seat.
Sl e = 5 Wz 58
Ut & o Baly WS o5 of Do
yo (edsiypll) oo 2op S o0
K peo & Rekoo of — 2adae S

[. .. eyl

No. 214 323

MR. DEPUTY-SPEAKER: If he
wants to make any explanatory state-
ment to remove misunderstandings, he
must give it in wriling. If you want
it, you submit it, and we will study it
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The Lok Sabha then adjourned till
Eleven of the Clock on Thursday,
August 1, 1968|Sravana 10, 1890
(Saka).




